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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, @
PRINCIPAL BEN CH, NEW DELH]

Original Application No. 51 3/2024
In the matter of:
== 11€ matter of:

News item titled "10 wetlands in Asola to conserve rainwater” appearing

in The Times of India dated 12.03.2024

DATED 06.12.2024,

I, Dr. BMS Reddy, Sr, Environmenta Engineer, Delhj Pollution Control
Committee, 2 Floor, Vikas Bhawan-I1, Cjvi] Lines, Delhi- 110054, do

hereby solemnly affirm and State as under:

p—

. That, T am working as Sr. Environmenta] Engineer, Delhj Pollution
Control Committee and am conversant with the facts of the present case
on the basis of record maintained by Delhj Pollution Contro] Committee

in its ordinary course,
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" on
05.10.2024 on the basis of the news report dated 23.03.2024 published in
The Times of Indig titled as ““] () wetlands in Asola to conserve rainwater”.
The Hon’ble National Green Tribunal pleased to issue notices to DSWA,
DPCC and CPCB 10 file response.
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Department-Delh; and Wetland Authority of Delhj on 11.06.2024 was

carried out. The report of the Joint team was filed by CPCR on

23.08.2024, which is available on the records of this Hon'ble Tribunal
LMage number C-2-] ] of paper book).
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4. That the Wetlands (Conservation & Management) Rules, 2017, notified

by MoEF&CC, Gol mandate the formation of State Wetland Authority to
manage and conserve wetlands within their respective jurisdictions by the

respective State Government. The major issues taken up by the authority

are listing of wetlands, preparation of briel’ documents and action plans,

recommendation of wetlands for regulation and notification. The State

Wetlands Authority under the Wetlands (Conservation and Management)

Rules, 2017) is the authority for protection, conservation, and

development of wetlands.

en constituted vide Notification

dated 23.04.2019 of Department of Environment, Forests and Wildlife.

That, Wetland Authority of Delhi has be

Government of NCT of Delhi for the purpose of the conservation and
management of wetlands in the NCT of Delhi. Copy of the Notilicatnon

| 23.04.2019 of Department of Environment, Forests and Wildlife,

Annexure-1.

datec
Government of NCT of Delhi is enclosed herewith as

That, in view of the above, the present slatus report may kindly be taken

on record. é wpg

DEPONENT

VERIFICATION

I, the above-named deponent, declare the contents of the present affidavit are

true and correct to the best of my knowledge based upon the documents and

records available in the office and nothing material has been concealed

therefrom.

Verified at New Delhi on this ___ day of June, 2025.

W’f EU- éwf’%/,

DEPONENT

. _ NOTARY PUBLIC
GOVT. OF NCT OF DELH

E3:01JUN 2075
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DEPARTMENT OF EN VIRONMENT, FORESTS AND WILDLIFE

NOTIFICATION i

Delti. 23vd, Apeil; 2019 i

Na, E HOTVDPGS/C, Case/2017.1 18/9397.9439 In exercise of e bowers conferred by Ryfe (5) and ’

Rule(7) of the Vscuaudb (Conservation & Management Rules 2017 notified by MoER&C of India ¥ leviSR £

1203(E) dated 26* Septembey, 2017, the Lt Governor of Delhi iy pleased o constitute oriry for the - i

Purpose ofithe conservation and management of wetland for the: Unjon Tewritory of- Delhi ¢ con 1srmg of the § Ellowing i

members:- :
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i Vice Chairman, DD 2 N

{ The Secretary-in- C‘harau of the Department of Environment

3
- T R o N“MK\" e e 'i%"‘ ".v".-“‘h i
i Pr. Secrerary-in- Charge PWD 1 Mcmbr:x Exo <o

The Se bcc‘rcmry -1n- Charoe of the Dc.pcrtm Nt of Urban Dcvolopmcm

{ Mvmber, Ex- iy J
R O S ﬁ._.L_ﬁ..____. A N bmiantiss

T i

e




H
~ 19 |
AT v DELHI GAZETTE . 1oy !
e — L ) OO
et “‘*ﬂ;‘\\“?,\c\‘ —— t
1 Vi, 0ner~cum-Sccretary-ln-(,harge of the Department of Development §
| vii. | B0, Bain i Board : B 5
- T ~~~-\~““--~—-~-~— —— :
The Sccretaryﬂn-Cheu'gq of the Department of Fisherjes Member, Ex-officio i
,,,,, — . — I 2 i o {
Y-m-Charge of the Departmen; of Trrigation & Flood Control Member, Ex-officio J
e —— \s_..*.w—ﬁw__..v._..,.‘_‘__~<._,. ...... . PR s o £
iw Tin ) s Fo = ) RS - > P z \-\\—-,,NN—
| X The Sccxcmry—;n{.hm #cof the Department of Tourisim Member, Ex-officio ;
e e e e iy '
f S *‘\" i 5 ‘”‘“‘*““"‘f‘ “‘*‘*"'"\"—“"“"" o H I
Lx . The Secret;-\ry~zn-Charge of the Departments of Revenue Member, Ex-officig {
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The foliowing memhers arp nominated ae experts :-
(i) Sh.LH. Khan, PCCT (Reid, .
(i1) Sh. Many Bhatnagar, INTACH :
. (iit) Din’ect‘ox; DTU/Repre.xem:.xﬁve of DT ;
i (iv) Dircetor, IARI/chrcscmmive Of TARY i

By Order and iy the Name of ,
Lt Governor of (e National Capitaf Territory of Delhi,

MADHUP v YAS, Secy. (Env. & Forest)
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